Production of coal
2. SHRI DHIRAJ PRASAD SAHU: Will the Minister of COAL be pleased to state:

(a) whether Government has reviewed the production status of coal by the Coal India

Limited (CIL) during the current year;
(b) if so, the outcome thereof;
(c) the targets fixed in this regard and the achievements made during the above period;

(d) whether there has been any gap between the targets and the achievements during the

above period;
(e) if so, the details thereof and the reasons therefore; and

(f) the steps taken by Government to augment the production of coal by the subsidiaries of

CIL to bridge the gap during the next financial year ?

THE MINISTER OF COAL (SHRI SHRIPRAKASH JAISWAL): (a) to (e) Yes Sir. The
Government has reviewed the production status of coal inter-alia at the level of Minister of Coal in the
month of May, 2011 as well as in July, 2011. As against the target of 98.660 Million tones during the
first quarter of the current year i.e. April-June 2011, the actual production by CIL was 96.305 Million
tones which is about 98% of the target. The main reasons for marginal shortfall in achievement of
target include excessive rainfall, curfew and other disturbances caused for eviction drive, frequent
bands and agitations by locals, trade unions and political leaders, land acquisitions as well as R&R

issues, delay in supply of equipments and evacuation problems in Talcher Coalfields etc.

(f) The Ministry of Coal has taken steps to expedite Environment & Forestry clearances,
pursue with Ministry of Railways for enhancing availability of rail rakes and approach State
Government for necessary assistance in land acquisition and in problems relating to law and order. In
addition, a series of steps have been taken by Coal India Ltd. and its subsidiaries for augmenting
coal production which include (l) increasing the efficiency of the equipments, regular monitoring,
mechanization as programmed and strict supetrvision of the existing mines and ongoing projects.(ii)
Capacity addition from new and future projects (iii) Consistent efforts for resolving issues of

environmental & forestry clearances, land acquisition and law and order problems.
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